
 

 

One Day Workshop on Elimination of Bonded Labour 

at Bhopal, Madhya Pradesh 

 

Date: 29th September, 2016 
Venue: R.C.V.P. Narohna Academy of Administration, Bhopal 

 
TENTATIVE PROGRAMME  

 
INAUGURAL SESSION  

09:30 AM -  10:00 AM Registration of Participants  

10:00 AM – 10:10 AM   Welcome Address by Senior Officer of Govt. of Madhya Pradesh 

10:10 AM - 10:20 AM Introduction of the theme by Dr. Ranjit Singh, Joint Secretary, NHRC 

10:20 AM – 10:30 AM Address by Shri Anthony JC De Sa, Chief Secretary, Madhya Pradesh 

10:30 AM – 10:40 AM Address by Shri Virendra Mohan Kanwar, Acting Chairperson, State Human 

Rights Commission, Madhya Pradesh 

10:40 AM – 10:50 AM Presidential Address by Justice Shri D. Murugesan, Hon’ble Member NHRC 

10:50 AM – 10:55 AM  Display of short film on Bonded Labour 

10:55 AM – 11:15 AM  Tea Break 

TECHNICAL SESSION  

11:15 AM – 11:35 AM Presentation by the Shri Rajit Punhani, Joint Secretary, Labour, Union 

Ministry of Labour & Employment, New Delhi  

11:35 AM – 11:55 AM  Presentation by the Secretary,  Labour Department, Govt. of Madhya 

Pradesh 

11:55 AM – 12:45 PM  Comments/Observations on bonded labour by selected District Magistrates 

of Madhya Pradesh  

12:45  PM – 01:30 PM  Comments/Observations on bonded labour by SDMs/Labour Officers 

01:30  PM - 02:15 PM  Lunch Break 

02:15  PM – 02:45 PM Views of NGOs/Victims on the situation on identification, release and 

rehabilitation of released bonded labourers from Madhya Pradesh 

02:45  PM – 03:15 PM 

  

Interaction with the representative office bearers of employees associations 

of Brick kilns  stone crushing and other related industries from Madhya 

Pradesh  

03:15  PM – 03:30 PM  Open House Discussion - on the issues raised by DMs/ SDMs and Labour 

Officers on identification, release and rehabilitation of bonded labourers 

03:30  PM – 03:45 PM  Tea Break   

03:45  PM – 04:15 PM  Interaction with Faculty/Research Scholar of Selected University from 

Barkatullah University Bhopal and National Law Institute University, Bhopal  

 

04:15 PM  - 04:25 PM  Sharing of views and experiences on bonded labour by Dr. Ranjit Singh, 

Joint Secretary, NHRC 

04:25 PM – 04:40 PM Closing address by Justice Shri D. Murugesan, Hon’ble Member, NHRC 

04:40 PM – 04:45 PM  Valedictory and vote of thanks to be decided by Govt. of Madhya Pradesh    

NOTE:- 

Coordinating Officer 

(NHRC)  

Shri S.K. Gauba, Section Officer  

Mob No: 09810830260 

Nodal Officer  

(Madhya Pradesh)  

Shri S.S.Dixit, Secretary, MP Building and Construction Worker Welfare 

Board. Tel:0755-4223737, 2552663   Mobile- 9893291860  

 


